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RE: POINT OF ORDER
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“Provided that the Speaker
may permit a member to raise a
point of order during the interval
between the termination of one
item of business and the commen-
cement of another if it ‘relates to
maintenance of order in, or arran-
gement of business before the
House."

Mr. Speaker: "If it relates"—

Dr. Ram Manchar Lohia: “If it re-
lates to maintenance of order in, or
arrangement of business before the
House.”
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Shri Raghunath Singh (Varanasi):

He is passing the limit of indignity.
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RE. BUSINESS OF THE HOUSB

Mr. Speaker: Papers to be laid om
the Table.
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